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Over/ der Aged persons employed In the 
Office or the Regional Pro-vident FUml 
• 

Commissioner Office Delhi 

5144. SHRI DOONGAR SINGH : Will 

tho Minis.ter of LABOUR be plea ed to 
stato : 

(a) whotho;-it is a fact that Govo-n-
mont and the Employoo Provident Fund 
Organisation have received complaints 
of serious in egula1 itics about appoint 

ment of persons in the ffice of Regional 

Provident Fund Commisc;ione ·, Delhi 
who wero ovor aged/undo:- agod at 

the time of appoiotmea t ; 

(b) if ~o  the re ult of in o~ti ation or 
these complaints; and 

(c) tho action Govo·nment ro o~e to 

take in such irregular appointments  ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI DHA-
RAMA VIR) : Tho Employee'i' Provident 

Fund authorities have stated as follows : 
(a) Yes, Sir. 

(b) and (c) The allegations  a ro under 
examination. 
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Rado Between Profits and W ge Increase 
earned by Workers In Industries of Mono· 

poly· Houses 

5146. SHRI SUNIL MAITRA : Will 
the Minister of LABOUR bo pleased to 

state : 

(a) the ratio botween the profits earned by 
the monopoly house:. and the wage incre1sc 
earned by tho wo:-kors in their industrias 

for the last three years ; and 

(b) the reaction of Governmont thart>to ? 

THE MINISTER OF STATE OF THE 

MINISTRY OF LABOUR (SHRI BHA-
GWAT JHA AZAD):(a) and (b) Tho wages 
data in respect of th<" monopoly houses and 
their indu trial un e~ ta in s are not being 

maintained. Information regarding the 
ratio between profits and wage incrcas u 

of workers is not available. 




